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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 974/2024 

IN THE MATTER OF: 

JITENDRA NISHAD 

2. 

STATE OF U.P. & ORS. 

VERSUS 

...APPLICANT 

.RESPONDENTS 

AFFIDAVIT ON BEHALF OF RESPONDENT NO, 3 UTTAR 

PRADESH POLLUTION CONTROL BOARD 

I, Vijay aged about 47 years, S/o Sri P. Ranm presently posted as 
Regional Officer, Uttar Pradesh Pollution Control Board 

(hereinafter UPPCB), Prayagraj do hereby solemnly affirm and state 
as under: 

That I the deponent in official capacity mentioned above, am 
acquainted with the facts and circumstances of the case and 
as such I am competent and authorized to swear this 
affidavit. 

That this Hon'ble Tribunal vide its order dated 12.11.2025 
was pleased to pass the following direction: 

"12. UPPCB and Director, Mining and Geology, Lucknow 
are directed to inspect the mining lease sites in question and 
look into the complaints made by the applicant amd also the videos, if any, submitted by the applicant and verify status 
regarding compliance with EC/CTO conditions amd 
environmental norms by respondents no. 09, 10 and 11 
respectively within 15 days and subnmit report in this regard to this Tribunal. In the eventuality of respondents no. 09 and 10 being compliant with EC/CTO conditions and environmental norms, respondents no. 09 and l0 mar be 
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NO TARY 
R.C.QUHA 

Advocate Notary 
H.O.Ald. 

3. 

4. 

allowed to commence mining. ln the eventuality of grant of 
CTO to respondent no. 11 by UPPCB and also compliance 

of ECCTO conditions and environmental norms by 

responden no. 11, respondent no. 1l may also he allowed to 
commence mining. 

That in compliance to the direction passed by this Honble 

Tribunal, a joint inspection of the three mining sites in 

question was conducted by Additional Director (Geology 

and Mining), Mining Officer (Mining Department) and 
Regional Officer, UPPCB on 03.12.2025. 

That the detailed Inspection Report is annexed herewith and 
marked ass Annexure U/1 and Pen Drive of the Drone 

Recording is annexed herewith and marked as Annexure 

U/2. 

VERIFICATION 

And tne Documers is Attestea. 

Verified at Prayagraj on this the gt, day of January, 2026 that the 
contents of the above affidavit are true and correct to the best of my 

knowledge and belief and nothing material has been concealed 

therefrom. 

......ga....oA.M./P.N 

mee at Alahaba th docurnent is Jare 

denifieo i, shri, . ...,. 

dvoca:.: e Lutent of theDocuments 

s bees plaed to the Excuted which w· 

dmit the to b Correct. 

Kamesh Chandra Ojha 
Advocate Notary 46 

Al st Head uarter 

Si-d 

DEPOCENT 

R. C. Ojha 
Advocate Notary 

Distt, Head Quarter 

DEPONENT 

Allahabad og-]-a6 
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 [k.M la[;k&21] xzke&vkneiqj ¼enkjhiqj ls lfn;kiqj½] Cykd&Hkxoriqj] rglhy&lnj] tuin&iz;kxjkt esa fujh{k.k ds le; fy;s x;s QksVksxzk¶l 
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     [k.M la[;k&16] xzke&eM+kSdk] ehj[kiqj] egsok] if'pe iV~Vh] rglhy&djNuk] tuin&iz;kxjkt esa fujh{k.k ds le; fy;s x;s QksVksxzk¶l 
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      [k.M la[;k&14] xzke&clokj] Cykd&pkdk] rglhy&djNuk] tuin&iz;kxjkt esa fujh{k.k ds le; fy;s x;s QksVksxzk¶l  
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